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CENTRAL ADMINISTRATIVE TRIBUNAL:PRINCIPAL SDNCH.

O.A. NO. 1245/94

New Delhi this the 7th day of September, 199-4.

Shri N.V. Krishnan, Vice Chairman(A).

Smt, Lakshmi Swarainathan, Member(J).

2.

National Federation of Railway
Porters, Vendors and Bearers
through its Vice President,
Mohd. Saleem S/o Late Lai Mohammad,
Raving its office at No.7, Nantar
Mantar Road,
New Delhi.

paya Ram, Vendor
S/o Jhulai,
C/o National Federation of Railway
Porters, Vendors and Bearers,
7, Jantar Mantar Road,

Delhi.

Mohd. Saleem,
S/o Late Lai Mohammed,
C/o National Federation of Railway
Porters, Vendors and Bearers,
7, Jantar Mantar Road,
New Delhi.

Dy advocate Shri D.K. Garg,

1.

2.

Railv;a,y Bos-rd,
through its Chairman,
Ministry of Railways,
Govt. of India,

Rail Bhawan,
New Delhi.

The General Manager,
Northern Railv/ay,
Baroda House,
New Delhi.

Versus

The Chief Commercial Manager/Catering,
Northern Railv/ay,
Baroda House,

New Delhi.

The Divisional Railway Manager,
Northern Railway^
Hajaratganj,

Lucknow(UP)•

The Station Supdt,
Northern Railv/ay,
Charbagh,
Lucknow (UP).
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6. The Station Supdt.,
Northern Railway,
Station: Varansl Cantt,
Varansl(DP)♦

None for the respondents.

ORDER (ORAL)

ShrlN-V. Krlshnan.

When the matter came for admission today, :

the learned counsel for the applicants sought permls.^ldn

to withdraw the O.A. with liberty to file a' fresh

application when a grievance arises. In the

circumstance, the permission Is granted. O.A. Is

dismissed as withdrav/n on the above terms/y.
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(Smt. Lakshml Swamina-t'han)
Member(J)

' SRD'

(N.V. Krlshnan)
Vice Chairman(A)
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